
NATIONAT COMPANY tAW TRIBUNAL
NEW DETHI BENCH

NEW DETHI

CORAM:

PRESENT: SH. R.VARDHARAIAN
HON'BLE MEMBER (J)

c. P. NO. 102ND)2013
cA.Nq,

SMT. INA MALHOTRA
HON'BLE MEMBER (J)

previous order. In

ATTENDANCE.CUM.ORDER SHEET OF THE HEARING OF NEW DETHI BENCH OF
THE NATIONAL COMPANY I.AW TRIBUNAL ON 12.08,2016

NAME OF THE COMPANY: M/s Parwinder Singh Sawhney Vs. Sawhney Export House M.
Ltd. & Ors.

SECTION OF THE COMPANIES ACT: 3971398

-!

ORDER
N-i:

None for the petitioner.

2. No steps have been taken by the petitioner in respect of the

view of the same, the matter is adiourned to 23.08.2016 -
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M. lc 1"s..r,

_s4/- -
.4

(Ina Malhotra)
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(R.Varadharaian)

Member Judicial


